
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM Present:

c.S.A. No. tot6llMAHl l2or7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALL"ASENAPATHY
MEMBER (T)

ATTENDENCE CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY t,q.W TRIBUNAL ON 07.12.2077

NAME oFTHE PARIIES: M/s. Allied Blenders & Distillers pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
ar,d 23O to 232 of the Companies Act, 20 13.

S. No. NAME DESI NATION SIGNATURE

ORDER

CSA No. 101s/230-23ZNCLT/MB/MAlV20u
CSA No. 1015/230-23ZNCLT/MB/MAw2017

The Company Applications are allowed, vide separate order.

sd/-'
V. NALLASENAPATHY
Member (Technical)

sd/-
B.S.V. PRAKASH KUMAR
Membe r (Judicial)


